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THE MINISTER OF STATE IN THE 
MINISTRY OP PLANNING (SHRI 
K.R. NARAYANAN): (a) Yes, Sir. 

(b) Prom"tiol'l of Village and SmaU 
Industries is generaily treated as synony. 
motts with mral industrialisation. While 
the primary responsibility for their I'ro
motion rests with the State Goveraments, 

the Centre also plays an important supple
m.ental role, inchlding assistance for pro
vision of infrastructllral facilities, techni
cal guidance and financial assistance. 
The total outlays provided for the Village 
and Small Ind llstries sector both by the 
Centr~ and States over the sllcce§sive Plans 
are givell below : 

------------------- ... _-- -~.-------------

Plan period 

First Plan i i 951/56) 

Second Plan (1956/6q 

Third Plan (1961/66) 

Annual Plans (1966/69) 

Fourth Plan (1969/74) 

Fifth Plan (1974/79) 

Annual P~an (1979/80, 

Sixth Plan (1 98~/85) 

The progress made by this sector is 
already contained in the Sixth Pl.an 
Document. 

(c) and (d). The Approach document 
for the 7th P1an (1985/90) has indicated 
cthat there would be adeqllate emphasis 
em promotion of rural industrialisation. 

Fixation of External Value of Rupee 

SHRI AMAR ROYPRADHAN ~ 
Will the Minister of FINANCE be pleased 
to state: 

(a) the present position of India~s 

foreign exchange reserves; 

(b) whether the rapid decline of the 
Pound Sterling in relation to the U.S. 
Dollar has serious implications for India 
and could lead to a revision of the basis 
On which the external value of the rupee 
is worked out; 

(c) if so, the details thereof and the 
steps Government have taken in this 
regard; and 
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31.20 
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(d) if no action bas taken so far, the 
reasons therefor? 

THE MINISTER OF FINANCE AND 
COMMERCE AND SUPPLY (SHRI 
VISHWANATH PRATAP SINGH): <a) 
India's Foreign Exchange Reserves as on 
28th December, 1984 stood at Rs. 
6385.60 Crores. 

(b) NQ, Sir. 

(c) and (d). Do not arise. 

Coal Supply to West Bengal 

8. SHRI AMAR ROYPRADHAN: 
Will the Minister of STEEL, MINES 
AND COAL be pleased to state : 

(a) the existing coal supply to West 
Bengal to meet the demand for power 
plants and tea gardens in North Bengal; 

(b) whether this coal supply does not 
meet the demand of North Bengal; 

(c) if so, the details thereof; and 



11 Written ATfSK't!rs-

(<1\ whether North Bengal is facing. 
Cl'isis of com, if so,· the' details- thereof? 

THE MlNISTE'R OF STEEL, MI NES 
AND COAL (SHRI VAS-ANT SATHE) : 
fa) to (c). At present there is nO'thermal 
"ower station operating in North Bengal 
tequiring coal. However, the c'oal com
panies are maling adequate ofter of coat 
for supply to the thermal power statioIl'S 
in the State of West Bengal. The Power 
stations could not make full use of" th~ 
offer due to pO'or release of wagons by 
them. The' power station'S have alsO' 
failed to move linked coal by road ade ... 
quately due to their own transport pT(».. 

blems. In regard to tea gardens in North 
Bengal, coal supplies during the perioU 
January" 84 to December" 84 were 
1,90,600 (onnes as against their sponsored 
quota of 1,.86,300 tonnes per anDum 
recommended by the Tea Board .. 

(d) No crisis- of coal bas bee 11 repurted "y tea gardens in North Bengal. Move
ment is being effected to these tea garden~ 
regularly for buikiing up theM' stocks even 
though most of them are normaI1y not is 
production au ring the off-seas£>}!}. 

Payment of Dearness Allowance t.?' 
Central Go'ternment Employees 

9. SHRI AMAR ROYPRADHAN: 

SHRI VlJAYKUMAR YADAV : 

Will the Minimer of FINANCE be 
J)1eased to state : 

(a) whether it is a fact that insta1-
ments of additional Dearness Allowance 
to Central Government employees are DOt 

given when they become due and are 
delayed for months; an d 

(b) jf so, the d~taiIs· in this regard 
and the number of instalments of addi
tional Dearness Allowance which are due 
to Central Government employees till date 
and the steps Government propose t9 
clear (hem quiclily '1 
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THE' MINISTER OF FINANCE AND 
COMMERCE AND SUPPLY (SHRI 
VlSHWANAfH PRATAP SINGH,: 
(a) and (b'). As on 18th January. 1985,. 
two instalrnents of Dearness Allowance" 
to Central Government emp)loyees have: 
become due for consideration with effect 
(rom 1-8-1 (),,84 and r -11 .. 1984 respec
tively. Payment or each instalment of 
Dearness Allo\VatlCe to Central Govern
ment employees and relief to peosioner90 
costs· the exchequer apprO'Ximately Rs. 70' 
Cl'ores and R 5. 8 crOTes per ann um res .... 
pectively. Tlrerefore, the question or 
P"dyrnent of' each in!Ytalment 0{ Dearness> 
Allowance has- to be considered care-
fully witb regard to theiT impact on the 
economic shuation and the budget. The' 
question of' sanction for payment of 
these instalrneIJts is receiv~ng the attention. 
of the Government. 

[TranslationJ 

Drinking "~at(!f In Oarrapur Canton .. 
ment Board Area 

10 SflRl VIJAY KUMAR YADAV ~ 
Will t·he Minister of DEFENCE be pleas ... 
ed to state : 

(a) whether the civiiian pop':.Jlation in 
Danapur Cantonment Board area in Bihar' 
has to face drfnking water cris.is every 
year; 

(b) if so, whether a new water tank 
in the said C~ntonment Board area had 
already been construr:tcd f 

(c) if so, the reasons for not making 
supply of water therefrom; and 

(d) the Lmc by which GO"Vcrnment 
prop05e to m'ake supply of water from 
the said water tank ? 

THE MINISTER OF DEFENCE 
(SHRI P.V. NARASIMHA ~AO): 
(a) No, Sir. The ~ater supp]y IS how-
ever disrupted sometImes due to mecha
nicai breakdown or p0wer fa Hure. 

(b) to (d). To augment the. water SUp''' 

pI further a new water tank WIth a capa.., 
Ci~ of 4 .. 5 lak.h litres bas been construct-




